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fafers e T g9 S FT SE9Y T ST VT A==t i gAars & TET aAT UHT ST A+ FA &
AT, ATE FIT gl, OE Teqw T 9T T, A9 FT AT q7 ATTIAT 1 AT FT THIT T

SFATATT L BT |

IFT ATATHIR FT G0 3T 6T IT-GTT (2) F e T4 ATrerahred geT o w3 & off smaer

Afqw 20T |

TH ATEGAAT & SAAId AT ATeAT qIH F @ 3T AT AL AT TTHET & 36 FATAT H

ITASH 3 AT 3T (gaag ARRIT T ALrerr 7T S Jhar 3 |

AT

T TS 6 qoradg o & Tt ot 9= -162 % Bt 0.0 9 fh.ifi. 47.300 (wea -urastt
TG - b TE -FFAERTE -ATCSIT) o T sreiey it ST ATt §C=mT ARa StoraT S3=AT afgd qfH &t

Her feew |
TS HT AT T et &1 91 TR
wHAF I H&AT AR IRR || gRAFTTFR || S T &owe IR ER T
HEAT (T TohTE) (FFI)
1 2 3 4 5 6
AT T ATH: TS / TEIX
T T AT TSR GTE(ATTHST)
1 4959/4581 EEl 3 0.2 (BFTT) 0.2
2 5135/4557 GECARA} BEET 0.0324 (F%77 ) 0.0324
T T AT JATRAT
3 328/1 EEl fe-2 0.0012 (Z#27T) 0.0012
T T AT ST & e
4 1056/816 EEl ATAT. 0.0058 (Z#277) 0.0058
5 1066/817 IGEl ZHd 3 0.0464 (F%77 ) 0.0464
6 1110/832 GECARA} GEE7 0.0513 (F%a7 ) 0.0513
7 1299/20 EEl =T 0.0075 (Z#277) 0.0075
8 1304/22 CEERY T 0.01 (FFaY) 0.01
9 14 GEEAKA] T 0.0287 (%97 ) 0.0287
10 146/2 IEEL Az -l 0.002 (FF4¥) 0.002
11 15 GECARA} T 0.0027 (F%a7 ) 0.0027
12 152/3 EEl T 0.0378 (%97 ) 0.0378
13 190 EEL g -l 0.06 (FF47) 0.06
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HILT T TSI . AHTYTL

14 2071/811 TETE 0.2024 (FFaT ) 0.2024
15 2074/1079 T 0.012 (F%a7) 0.012
16 2077/2075 g 3 0.1343 (FFAT) 0.1343
17 22 AT 0.009 (FFa¥) 0.009
18 709 dre-2, Ty 0.006 (FFa¥) 0.006
19 729 AT 0.0027 (Z%4% ) 0.0027
20 751 GEED 0.2485 (%77 ) 0.2485
21 817 T 0.0108 (Z%4% ) 0.0108
22 819 G 0.0216 (FFaT ) 0.0216
23 831 GEET 0.0162 (F%a7 ) 0.0162
24 832/1 e -l 0.0027 (FaT ) 0.0027
25 861 T 0.135 (FFa¥) 0.135
26 878 el - I 0.001 (FFa¥) 0.001
27 895 e -l 0.1711 (FFAT) 0.1711
28 9 T 0.0054 (2%47 ) 0.0054
29 996/730 T 2 0.117 (F%4%) 0.117
T T AT 79T

30 3713 el - |l 0.0032 (Z%47 ) 0.0032
31 3738 T 0.074 (Fa¥) 0.074
32 6081/1 ZHd 3 0.002 (FFa¥) 0.002
33 6081/2 2 3 0.0065 (ZFa7 ) 0.0065
34 6081/3 g 3 0.0066 (ZF47 ) 0.0066
35 6084/2 st -l 0.028 (Z#a¥) 0.028
36 6122 st -l 0.0035 (FaT ) 0.0035
37 6123 iz -l 0.0054 (Z%47 ) 0.0054
38 6243/2 TEq 2,81 2 0.027 (3%a%) 0.027
39 6244 T 1 0.0054 (Z%47 ) 0.0054
40 6338 fare-1l, mrdy 0.0318 (2%47 ) 0.0318
41 659 e 2 0.0043 (B%47 ) 0.0043
42 6791 From1 /2| 0.0243 @FAT) 0.0243
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43 7060 IEEL Grat 1 0.0135 (FFaT ) 0.0135
44 7177 BEL FrAr.2 fEe-ll||  0.0475 (FF) 0.0475
45 7190/1 IEEL i -l 0.0731 (FFAT) 0.0731
46 7244 BEL aar | are-ll 0.0043 (FF77 ) 0.0043
47 7327 IGELl e -1 0.0135 (F%a% ) 0.0135
48 7328 IEEL et |1, 5=l 0.0108 (FaT ) 0.0108
49 7330 LR .. TrEdT 0.0729 (37T ) 0.0729
50 7388 IEEL T 2 0.0324 (FFaT) 0.0324
51 7562 TCRTE T 0.216 (F%47) 0.216
52 7571 RECARA} AT 0.0216 (377 ) 0.0216
53 8054/621 IBEL FTCTAT 2 0.0031 (FFAT) 0.0031
54 8055/621 EEL el - I 0.0063 (2%47 ) 0.0063
55 8056/621 IBEL et |1, 5= 0.0113 (FFAT) 0.0113
56 8057/621 IBEL et - |l 0.0096 (ZFaT ) 0.0096
57 8067/685 AR EICIE) 0.001 (ZFa¥) 0.001
58 8138/1061 GEECAL} EEREAL] 0.0108 (%37 ) 0.0108
59 8210/3738 IGEl ZHd 3 0.0324 (F%77 ) 0.0324
60 8211/3738 IBEL HHTT 0.0324 (ZFaT) 0.0324
61 8327/6076 GEEAEAl EEEEC] 0.0216 (337 ) 0.0216
62 8347/6258 EEL AraTe 0.0216 (Z%47 ) 0.0216
63 8396/6560 IBEL EICIC 0.0108 (FFaT ) 0.0108
64 8398/6561 EEL EICIEN 0.018 (FFa¥) 0.018
65 8435/7330 AR aTET 0.0118 (FFaT) 0.0118
66 8436/7330 ACRTET ATET 0.0324 (TFAT) 0.0324
67 8437/7330 GAETRAl EICICN) 0.0252 (Z%47 ) 0.0252
68 8438/7330 IEEL gHhd 3 0.0648 (%47 ) 0.0648
69 8439/7331 [GEl RECNTED 0.0124 (F%7T ) 0.0124
70 8543/6830 AR e 0.0182 (%47 ) 0.0182
71 8598/7185 IEEL 24T 1 0.0412 (FFAT) 0.0412
72 8599/7185 IBEL Zr.47.1 A==l 0.0702 (F%aT ) 0.0702
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73 8600/7185 24T.1 0.06 (3F47) 0.06
74 8688/6152 e -l 0.0025 (Z%47 ) 0.0025
75 8690/6153 ar-l -l 0.0162 (FFaT ) 0.0162
76 8692/7063 LKAl 0.041 (F%47) 0.041
77 8715/7330 .. TTEdT 0.0297 (F%a7 ) 0.0297
78 8716/7330 UR:ar=al 0.0135 (FaT ) 0.0135
UEEIEICHE SIS

79 170 TEd 3 0.0189 (FFaT ) 0.0189
80 172 TET 3 0.0135 (FaT ) 0.0135
81 218 e -l 0.1404 (TFAT ) 0.1404
82 3097 fre 2 0.0054 (Z%47 ) 0.0054
83 4472/1 raTar 0.0108 (F%a7 ) 0.0108
84 4570 T 0.0027 (Z%4% ) 0.0027
85 5172/4536 T 3 0.1161 (FFAT) 0.1161
86 5230/278 EICIE 0.0027 (F%37 ) 0.0027
87 5241/289 AT ATST 0.0054 (FFaT ) 0.0054
88 5278/278 g 3 0.1103 (B%4% ) 0.1103
89 5336/4536 AT 0.0081 (FFaT ) 0.0081
90 6033/278 2 3 0.0054 (FFaT ) 0.0054
91 6201/429 TEq3 0.0012 (B%4% ) 0.0012
92 6202/429 TEd 3 0.0038 (FaT ) 0.0038
93 6248/3693 T2 0.0122 (FFAT) 0.0122
T T AT AT

94 1374 T 0.0012 (BF4% ) 0.0012
95 2715/5 T 0.091 (FFa¥) 0.091
96 2726/5 TETE 1.0018 (F7T) 1.0018
T 7 A GeE

97 240/1 =9T.2 0.0073 (F%a7 ) 0.0073
98 374 ME) 0.108 (FF=a¥) 0.108
99 4986 T 0.175 (F%47) 0.175
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100 5352 BEL S 0.028 (ZFI¥) 0.028
101 5820 EEL el - I 0.0054 (2%47 ) 0.0054
102 5836 RELI g 1 0.0054 (Z%47 ) 0.0054
103 5841 IEEL e -l 0.0006 (FaT ) 0.0006
104 631 IREL g 0.0003 (2%47 ) 0.0003
105 6845/3573 TCRTE T 0.0308 (Fa7 ) 0.0308
106 6896/3706 IEEL T 3 0.0388 (%47 ) 0.0388
107 6912/3798 IEEL R 0.048 (F%a7) 0.048
108 6915/3798 TCRTE G 0.1728 (ZFaT ) 0.1728
109 7199/4662 EEL g 3 0.0404 (2547 ) 0.0404
110 7549/4705 ACRTE LRIEd] 0.168 (FFa¥ ) 0.168
T T AT GHGHT 9T

111 109 IBEL T 2 0.0095 (ZFaT ) 0.0095
112 2498 AT T 0.13 (FFa7) 0.13
113 3716/1078 AR g 3 0.0042 (Z%47 ) 0.0042
114 3731/116 AT T 2 0.015 (F%a¥) 0.015
115 3733/1076 IGEl TS T=T 2 0.019 (F%aT) 0.019
116 3734/1076 IREL TEd 2 0.0215 (FFaT ) 0.0215
117 896/1 LRI LR 0.1147 (FFAT) 0.1147
118 896/2 EEL ZHd 3 0.1333 (B%47 ) 0.1333
119 975 IBEL =gre,fae -l 0.0008 (ZFaT ) 0.0008
T T ATH: =TI AT

120 10 LRI T 0.1265 (FaT ) 0.1265
121 195 LRI LR 0.0874 (TFaT ) 0.0874
122 2182/2 IGELl LEEA] 0.0054 (F%a7 ) 0.0054
123 2203/7 IEEL T 0.0042 (2%47 ) 0.0042
124 2223/10 [GEl LR 0.054 (F%a7 ) 0.054
125 2225/11 AR GLEI 0.0164 (%47 ) 0.0164
126 2265/195 AR T 0.0045 (2%97 ) 0.0045
127 2268/195 BEL LKAl 0.0054 (Z%47 ) 0.0054
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128 3374/2 LKAl 0.0516 (FFaT ) 0.0516
129 3381/2 EEAS 0.29 (FFa¥) 0.29
130 3382/2 TETE 0.41 (FF4YT) 0.41
131 3389/7 T 0.0056 (Fa7 ) 0.0056
132 3390/7 T 0.1973 (B%4% ) 0.1973
133 3391/7 LKAl 0.1008 (FaT ) 0.1008
134 6 GEED 0.378 (3Fa¥) 0.378
135 85 .02, die-| 0.0054 (FFaT ) 0.0054
NIEKIIEHCCIE

136 1194 e -l 0.0108 (2%4% ) 0.0108
137 1261/2 et -| 0.0162 (FFaT ) 0.0162
138 1277 Sl 0.0054 (F%aT ) 0.0054
139 1324 El 0.0054 (FFaT ) 0.0054
140 138 AU -Il||  0.0027 (FFAT) 0.0027
141 1493/2 LEEA] 0.0203 (%77 ) 0.0203
142 1807/2 24T.1 0.0108 (FaT ) 0.0108
143 219/1 iz -l 0.054 (Z%37 ) 0.054
144 2669/1613 AT 0.0077 (FFaT) 0.0077
145 2673/1325 T 0.0108 (FFaT ) 0.0108
146 2725/1612 ATAT. 0.0054 (F%a7 ) 0.0054
147 2910/1751 AT 1.0002 (ZFaT) 1.0002
148 2997/1904 T 0.8586 (247 ) 0.8586
149 3008/1751 T 0.0283 (FFaT ) 0.0283
150 3025/1613 LR 0.0108 (FFaT ) 0.0108
151 3042/194 T2 0.0324 (FFAT) 0.0324
152 3044/194 et 0.0012 (F%aT) 0.0012
153 3045/194 T 0.0016 (Z%4% ) 0.0016
154 3053/2913 gHhd 3 0.02 (FFa¥) 0.02
155 3056/2982 gHhd 3 0.02 (FFa¥) 0.02
156 3063/2999 T 0.0058 (2%47 ) 0.0058
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157 3064/2999 GAETRAI T 0.2052 (2%47 ) 0.2052
UEEIEIGREICIC]]

158 1090/1 RELI 4T, 0.005 (ZFa¥) 0.005
159 1092/1 BELI T 0.0162 (Z%47 ) 0.0162
160 1203 IREL gral - [l geag || 0.0004 (FFAT) 0.0004
161 1210 BELI q.EgT 0.0054 (Z%47 ) 0.0054
162 1513 BEL T2 0.0047 (FFAT) 0.0047
163 1865 GREDRAI T 0.0143 (B%4% ) 0.0143
164 2092/1 BELI =41.2 fre-ll 0.0346 (247 ) 0.0346
165 2156 EEL arar - I 0.0026 (2F47 ) 0.0026
166 2362/1 [GEll EIER 0.002 (%77 0.002
167 2545/1 IGELl el - | 0.0108 (F%a7 ) 0.0108
168 27 GREDRAI T 0.1805 (2%47 ) 0.1805
169 3015 GREDRAI T 0.0183 (Z%4% ) 0.0183
170 3213 IGELl =9T.2 0.0008 (%77 ) 0.0008
171 3594 BELI 27.AT.- 0.002 (ZFa¥) 0.002
172 3694 foft Tﬁ -l - 0.0063 (ZF77) 0.0063
173 3700 BELI =z fae -l 0.0245 (Z%47 ) 0.0245
174 3820 IGELl el -1 0.001 (F%aT) 0.001
175 5110/2 GECARAF LEEA] 0.215 (F%aT) 0.215
176 5112/2 BELI 4T, 0.0054 (Z%47 ) 0.0054
177 5152/2 GEETRAl T 0.0244 (FFAT) 0.0244
178 5153/2 GRETRAI T 0.058 (FFa¥) 0.058
179 5154/2 GAETRAl T 0.0346 (2747 ) 0.0346
180 5162/20 [GEl T 2 0.0324 (F%77 ) 0.0324
181 5375/1090 AR T 0.017 (Z%a%) 0.017
182 5400/1209 BEL e -1l weae 0.0162 (F%a7 ) 0.0162
183 5553/1852 IEEL T 2 0.0162 (2%47 ) 0.0162
184 5634/2227 IBEL =9T.2 0.0162 (F%77 ) 0.0162
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185 5659/2373 =T 1 0.0054 (FFa7 ) 0.0054
186 5676/2544 T 2 0.027 (Z#a¥) 0.027
187 5737/3013 LR 0.0208 (Fa7 ) 0.0208
188 5838/3600 24T.1 0.004 (Z%47) 0.004
189 5846/3608 2747l 0.027 (Z#a¥) 0.027
190 5854/1101 e - 0.0208 (Fa7 ) 0.0208
191 6132/1098 T 2 0.0081 (Z%47 ) 0.0081
T T ATH: HeS(T

192 112 T e 0.0108 (FaT ) 0.0108
T T AT AET

193 101/2 e - 0.027 (3%47) 0.027
194 1191 T 1 0.027 (ZF47) 0.027
195 1196 T 0.0216 (247 ) 0.0216
196 1197 TEd 2 0.0108 (FaT ) 0.0108
197 131/2 e -1 0.009 (F%a7 ) 0.009
198 4064 T=d 1 el 0.0027 (Z%47 ) 0.0027
199 4065 qro 3 0.0054 (2%47 ) 0.0054
200 5138 EICIE 0.027 (3%47) 0.027
201 5215 T 2 0.0432 (Z%47 ) 0.0432
202 5305/362 Zr.497.2,fae- 0.0054 (Z%47 ) 0.0054
203 5502/3963 ar.2,fae- 0.0162 (FFaT ) 0.0162
204 5526/4073 TEd 2 0.0162 (%47 ) 0.0162
205 5563/4061 AT 0.0054 (FFaT ) 0.0054
206 5666/361 Zr.41.1,for-| 0.054 (Z%a7) 0.054
207 5730/3954 4T 0.0108 (Z%47 ) 0.0108
208 5972/759 EIEIE) 0.0108 (2%47 ) 0.0108
209 5976/3837 AT 0.1049 (B%47 ) 0.1049
210 5977/3837 EICICN) 0.0324 (%47 ) 0.0324
211 6162/4061 aTET 0.024 (FF=a¥) 0.024
212 6164/4061 EICIEN 0.0054 (Z%47 ) 0.0054
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213 6257/5138 TCRTE T3 0.0324 (FFaT) 0.0324
214 6259/591 AR T 0.0465 (247 ) 0.0465
215 6265/5149 RECARA] LEER] 0.0784 (%37 ) 0.0784
216 6266/5149 TCRTE T 0.0142 (FFaT) 0.0142
217 6297/5763 GAEARAI T 0.0068 (2%47 ) 0.0068
218 6298/5763 TCRTE LKAl 0.11 (FF4Y) 0.11
219 6299/5793 AR T 0.0402 (2%47 ) 0.0402
T T ATH: JqST o6 AR
220 1642/92 IEEL T 3 0.004 (Z%47) 0.004
221 1645/92 IGELl ZHd 3 0.004 (F%77 ) 0.004
222 1693/362 IBEL T 3 0.022 (3#a¥) 0.022
223 1855/92 GECARA} T, 0.113 (3T ) 0.113
224 1856/95 IREL TEd 2 0.082 (z#4¥ ) 0.082
225 1857/293 [GEll = -l 0.0594 (gFa7 ) 0.0594
226 1858/291 IGEl T2 0.0162 (F%a7 ) 0.0162
227 1859/280 [GEll EIER 0.034 (Fa7) 0.034
228 1862/589 GECAEA] T, 0.0272 (F%a7 ) 0.0272
229 351 IREL st -l 0.002 (Z%a¥ ) 0.002
230 356 EEL AT 0.0084 (Z%47 ) 0.0084
|1, =T fa=- 11
231 582 BEL ZHhd 3 0.0072 (Z%47 ) 0.0072
e =T AT STATETE
232 1799/477 IGELl AraTar 0.0036 (F%a7 ) 0.0036
233 1800/477 IBEL EICIE 0.0036 (ZFaT ) 0.0036
234 1801/477 IGELl raTar 0.0036 (F%77 ) 0.0036
235 378/2 BEL T 0.0567 (237 ) 0.0567
e T AT F=rer
236 1072 BEL 14T 0.0108 (F%aT ) 0.0108
237 1075/2 IREL TET 1 0.0162 (FFAT ) 00162
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238 1193/1 .47.2 0.0432 (B%47 ) 0.0432
239 1221 fﬂi:’ == 00054 EF) 0.0054
240 1795 Az -l 0.0054 (F%7T ) 0.0054
241 1799/3 aTar - 0.0054 (Z%aT ) 0.0054
242 1811/6 d= -l 0.0054 (Z%aT ) 0.0054
243 1814 T 0.06 (FFA¥) 0.06
244 1825 el - | 0.0108 (F%a7 ) 0.0108
245 1827 el - I 0.028 (ZFa¥) 0.028
246 1840 e - 0.0054 (2%47 ) 0.0054
247 1845 arar -| fae- 0.008 (F%a7 ) 0.008
248 1876 el - |l 0.0108 (Z%4% ) 0.0108
249 2002 f= -l 0.0054 (F%7T ) 0.0054
250 2653 27,971 0.0027 (Z%4% ) 0.0027
251 3107/1177 f= -l 0.006 (F%77 ) 0.006
252 3123/1194 f= -l 0.0054 (F%7T ) 0.0054
253 3125/1194 .47.2 0.0054 (Z%47 ) 0.0054
254 3131/1196 EICIE 0.027 (FFa7) 0.027
255 3165/1268 g 3 0.0027 (Z%4% ) 0.0027
256 3172/1272 A= -l 0.108 (F%a7 ) 0.108
257 3174/1272 T 0.0108 (F%a7 ) 0.0108
258 3176/1273 T 2 0.0027 (2%4% ) 0.0027
259 3180/1277 T 0.0054 (Z%47 ) 0.0054
260 3218/1793 EICIEC 0.0129 (B%4% ) 0.0129
261 3219/1793 T 0.0132 (B%47 ) 0.0132
262 3243/1824 g 3 0.0054 (Z%47 ) 0.0054
263 3244/1824 hd 3 0.0054 (Z%a7 ) 0.0054
264 3246/1826 LEER] 0.027 (F%a7) 0.027
265 3248/1826 T 0.0108 (2%47 ) 0.0108
266 3275/1925 TET 1 0.0162 (FFaT) 0.0162
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267 3277/1925 TCRTE LKAl 0.0108 (FaT ) 0.0108
268 3294/2003 EEL el - I 0.0189 (F%4% ) 0.0189
269 3321/2069 IEEL i -l 0.0027 (FaT ) 0.0027
270 3324/2070 IEEL LKA 0.0027 (FaT ) 0.0027
271 3327/2071 IGELl el - | 0.0135 (F%a% ) 0.0135
272 3332/2072 IEEL et -| 0.0027 (FFaT) 0.0027
273 3445/2601 [GELl = -l 0.003 (F%a7 ) 0.003
274 3525/1814 IEEL EICIE 0.0108 (FaT ) 0.0108
275 3526/1814 IEEL EICIC 0.0108 (FaT ) 0.0108
T T AT AGHTEAT T I[ET

276 1361/2 [GEll EIER 0.048 (Fa7) 0.048
277 1598 IGELl T 0.028 (F%a7 ) 0.028
278 1599 IBEL LRl 0.0594 (FFaT ) 0.0594
279 1769/3 IBEL T 2 0.0054 (FFaT ) 0.0054
280 1898/1 EEL e -l 0.008 (FFa¥) 0.008
281 2197/1773 IBEL LRIEd] 0.0378 (ZFaT) 0.0378
282 2221/1175 GECAEA] BEET 0.0054 (F%aT ) 0.0054
283 2296/1338 TCRTE GEEd 0.0108 (FaT ) 0.0108
284 2297/1339 LRI GEET 0.0054 (FFaT ) 0.0054
285 2298/1341 AR GEED 0.0108 (Z%47 ) 0.0108
286 2302/1361 LRI GEET 0.0168 (FFaT ) 0.0168
287 2328/1196 EEL iz -l 0.0027 (F%37 ) 0.0027
288 2607/2358 LRI T 3 0.045 (Z%a7 ) 0.045
UEEIKIE LGB IU ]

289 171 IGELl s -1 0.001 (F%aT) 0.001
290 1731/461 GECARLF .. TEdT 0.004 (F%a7) 0.004
291 1732/461 GECAEA] LEER] 0.071 (F%aT) 0.071
292 370 IEEL T 1 0.0002 (2%47 ) 0.0002
293 614/1 TR AT 0.0585 (2%47 ) 00585
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294 1201 ACRTE T 0.12 (FFa7) 0.12
295 1309 RELI SCCES 0.0054 (Z%47 ) 0.0054
296 1578/868 IEEL T 3 0.0015 (FaT ) 0.0015
297 1580/868 IREL 4T, 0.0054 (2%47 ) 0.0054
298 1596/935 IEEL et -| 0.0016 (FaT ) 0.0016
299 1597/935 IEEL arar -l 0.0054 (2%47 ) 0.0054
300 1742/868 IEEL g 3 0.0108 (FaT ) 0.0108
301 1769/1002 et - Il 0.0378 (FFaT ) 0.0378
302 561 e -l 0.0162 (FFaT) 0.0162
303 581 e -l 0.0108 (FaT ) 0.0108
304 583 iz -l 0.01 (FFaX) 0.01
305 643 =ar.1 fa=-l 0.0008 (ZFaT ) 0.0008
306 666 e -l 0.0135 (Z%4% ) 0.0135
307 671 g 1 0.0054 (2%47 ) 0.0054
308 676 TET 1 0.0081 (FFaT ) 0.0081
309 729 g 1 0.0054 (2%47 ) 0.0054
310 844 <192 fae-l 0.0015 (FaT ) 0.0015
311 845 iz -l 0.0108 (FFaT ) 0.0108
312 856 fe -| T 0.074 (F%77) 0.074
313 867 TET 2 0.0795 (FFaT ) 0.0795
314 929 2T.9T.1 0.0027 (FFaT) 0.0027
315 953 iz -l 0.004 (Z%47) 0.004

Total 13.3661

NOTIFICATION

[qn‘r.z’r. 12037/78/2015/PS-4/RJ/3A]
9 fiET, A

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

New Delhi, the 13th March, 2025

S.0. 1200(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
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building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of
National Highways -162E in the stretch of land from Km. 0.0 to Km. 47.300 (Bhatewar-Mawli -Nathdwara-Haldighati
-Kumbhalgarh-Charbhuja) in the District of Rajsamand in the State of Rajasthan, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, ADM Rajsamand in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH-162E in the stretch of land
from Km. 0.0 to Km. 47.300 (Bhatewar-Mawli-Nathdwara-Haldighati -Kumbhalgarh-Charbhuja) in the
District of Rajsamand in the State of Rajasthan.

|State: RAJASTHAN ||District: RAJSAMAND |

Sl. No. Area

(in Hectares)

Area
(in Local Unit)

Survey/Plot Number|| Type of Land ||Nature of Land

ES T T T T N

|
|Ta|uk: Kumbhalgarh / Gadhbor |

|Vi||age: Garhbor khas(Charbhuja) |

|1 ||4959/4581 ||Private ”Hakat 3 || 0.2 (Hectare )” 0.2|
|2 ||5135/4557 ||Government ||Road || 0.0324 (Hectare )|| 0.0324|
|Vi||age: Mevariya |
|3 ||328/1 ||Private ||Beed-2 || 0.0012 (Hectare )|| 0.0012|
|Vi||age: Dhola Ki Od |
|4 ”1056/816 ||Private ”A.Cha. || 0.0058 (Hectare )|| 0.0058|
|5 ”1066/817 ||Private ”Hakat 3 || 0.0464 (Hectare )” 0.0464|
|6 ||1110/832 ||Government ||Road || 0.0513 (Hectare )|| 0.0513|
|7 ||1299/20 ||Private ||AA.CHA || 0.0075 (Hectare )|| 0.0075|
|8 ||1304/22 ||Government ”Nala || 0.01 (Hectare )|| 0.01|
|9 ”14 ||Government ||Nala || 0.0287 (Hectare )“ 0.0287|
|1o ||146/2 ||Private ||Beed -l || 0.002 (Hectare )|| 0.002|
|11 ”15 ||Government ||ROAD || 0.0027 (Hectare )” 0.0027|
|12 ||152/3 ||Private ||Dessa.1 || 0.0378 (Hectare )|| 0.0378|
|13 ||190 ||Private ||Beed -1l || 0.06 (Hectare )|| 0.06|
|14 ”2071/811 ||Government ||Pahad || 0.2024 (Hectare )|| 0.2024|
|15 “2074/1079 ||Government ||Ge. Mu. Road || 0.012 (Hectare )“ 0.012|
16 2077/2075 Private Hakat 3 0.1343 (Hectare) 0.1343
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17 22 Government NAALA 0.009 (Hectare ) 0.009
|18 ||709 ||Private ||Bid-2, Magri || 0.006 (Hectare )|| 0.006|
|19 ||729 ||Government ”Devasthan || 0.0027 (Hectare )|| 0.0027|
|20 ||751 ||Government “Road || 0.2485 (Hectare )|| 0.2485|
|21 ||817 ||Government “Magri || 0.0108 (Hectare )|| 0.0108|
|22 ||819 ||Government “Road || 0.0216 (Hectare )|| 0.0216|
|23 ||831 ||Government ||Road || 0.0162 (Hectare )|| 0.0162|
|24 ||832/1 ||Private ”Beed -1l || 0.0027 (Hectare )|| 0.0027|
|25 ||861 ||Government ||Rasta || 0.135 (Hectare )|| o.135|
|26 ”878 ||Private “Khadi -1 || 0.001 (Hectare )|| 0.001|
|27 ||895 ||Private “Beed -1l || 0.1711 (Hectare )|| o.1711|
|28 ”9 ||Government ||ROAD || 0.0054 (Hectare )“ 0.0054|
|29 ||996/730 ||Private ”Hakat 2 || 0.117 (Hectare )|| o.117|
Village: Majhera

Iso ||3713 ||Private ”Khadi -1 || 0.0032 (Hectare )|| 0.0032I
|31 ”3738 ||Government ”raasta || 0.074 (Hectare )” 0.074|
|32 ”6081/1 ||Private ”Hakat 3 || 0.002 (Hectare )|| 0.002|
|33 “6081/2 ||Private ”Hakat 3 || 0.0065 (Hectare )|| 0.0065|
|34 “6081/3 ||Private ”Hakat 3 || 0.0066 (Hectare )|| 0.0066|
|35 ”6084/2 ||Private ”Beed -1 || 0.028 (Hectare )|| 0.028|
|36 ||6122 ||Private ”Beed -1 || 0.0035 (Hectare )|| 0.0035|
|37 ||6123 ||Private ”Beed -1l || 0.0054 (Hectare )|| 0.0054|
|38 ||6243/2 ||Private ”padat 2,bid 2 || 0.027 (Hectare )|| 0.027|
|39 ||6244 ||Private ”Haqat 1 || 0.0054 (Hectare )|| 0.0054|
|4o “6338 ||Private ”BID-II,magri || 0.0318 (Hectare )|| 0.0318|
|41 ||659 ||Private ||BEED 2 || 0.0043 (Hectare )|| 0.0043|
42 6791 Private DO SHALBID 0.0243 (Hectare ) 0.0243
|43 ||7060 ||Private ||KHADI 1 || 0.0135 (Hectare )|| 0.0135|
44 7177 Private 2D gISDHﬁ‘ 0.0475 (Hectare ) 0.0475
|45 ||7190/1 ||Private ”Beed -1l || 0.0731 (Hectare )|| 0.0731|
46 7244 Private Fglgp;?l i 0.0043 (Hectare) 0.0043
|47 ||7327 ||Private ”Beed -l || 0.0135 (Hectare )|| 0.0135|
48 7328 Private :Thadi - 11 BID- 0.0108 (Hectare ) 0.0108
|49 ”7330 ||Government ”gai.mukt.rasta || 0.0729 (Hectare )” 0.0729|
50 7388 Private Hakat 2 0.0324 (Hectare) 0.0324
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51 7562 Government rasta 0.216 (Hectare ) 0.216
|52 ||7571 ||Government ||RASTA || 0.0216 (Hectare )|| 0.0216|
|53 ”8054/621 ||Private ||Barani 2 || 0.0031 (Hectare )|| 0.0031|
|54 “8055/621 ||Private “Khadi -1 || 0.0063 (Hectare )|| 0.0063|
55 8056/621 Private ﬁ;’?ﬁ?' 0.0113 (Hectare ) 0.0113
|56 ”8057/621 ||Private “Khadi -1 || 0.0096 (Hectare )|| 0.0096|
|57 “8067/685 ||Government “aawadi || 0.001 (Hectare )|| 0.001|
|58 ”8138/1061 ||Government ”sports ground || 0.0108 (Hectare )” 0.0108|
|59 ”8210/3738 ||Private ”Hakat 3 || 0.0324 (Hectare )|| 0.0324|
|60 ||8211/3738 ||Private ||House || 0.0324 (Hectare )|| o.o324|
|61 ”8327/6076 ||Government ||sports ground || 0.0216 (Hectare )|| 0.0216|
|62 “8347/6258 ||Private ”aawadi || 0.0216 (Hectare )|| 0.0216|
|63 “8396/6560 ||Private ||aawadi || 0.0108 (Hectare )|| 0.0108|
|64 ”8398/6561 ||Private ”aawadi || 0.018 (Hectare )” 0.018|
|65 ||8435/7330 ||Government ”baada || 0.0118 (Hectare )” 0.0118|
|66 ||8436/7330 ||Government ”baada || 0.0324 (Hectare )|| 0.0324|
|67 ||8437/7330 ||Government ”aabadi || 0.0252 (Hectare )|| 0.0252|
|68 “8438/7330 ||Private ”Hakat 3 || 0.0648 (Hectare )|| 0.0648|
|69 “8439/7331 ||Private ”commercial || 0.0124 (Hectare )“ 0.0124|
|70 ”8543/6830 ||Government ”road || 0.0182 (Hectare )” 0.0182|
|71 ”8598/7185 ||Private ”Dessa.l || 0.0412 (Hectare )|| 0.0412|
|72 ||8599/7185 ||Private ||Dosa -1 BID-II || 0.0702 (Hectare )|| 0.0702|
|73 ”8600/7185 ||Private ||desa.1 || 0.06 (Hectare )|| 0.06|
|74 “8688/6152 ||Private ”Beed -1l || 0.0025 (Hectare )|| 0.0025|
|75 “8690/6153 ||Private ”Ta - 11 BID-II || 0.0162 (Hectare )|| 0.0162|
|76 ”8692/7063 ||Government ||MAGRI || 0.041 (Hectare )|| 0.041|
|77 ”8715/7330 ||Government ”gai.muk. rasta || 0.0297 (Hectare )” 0.0297|
|78 ||8716/7330 ||Government ”gai.muk. rasta || 0.0135 (Hectare )|| 0.0135|
Village: Kelwada

I?g ||170 ||Private ||padat 3 || 0.0189 (Hectare )|| 0.0189I
|80 “172 ||Private ”padat 3 || 0.0135 (Hectare )“ 0.0135|
|81 ”218 ||Private ”Beed -1l || 0.1404 (Hectare )|| 0.1404|
|82 ||3097 ||Private ||BEED 2 || 0.0054 (Hectare )|| 0.0054|
|83 ||4472/1 ||Private ||aabadi || 0.0108 (Hectare )|| 0.0108|
|84 ||4570 ||Government ||ROAD || 0.0027 (Hectare )|| 0.0027|
|85 ”5172/4536 ||Private ||Hakat 3 || 0.1161 (Hectare )|| 0.1161|
86 5230/278 Government aabadi 0.0027 (Hectare) 0.0027
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87 5241/289 Private makaan baada 0.0054 (Hectare) 0.0054
|88 ”5278/278 ||Private “Hakat 3 || 0.1103 (Hectare )|| 0.1103|
|89 ||5336/4536 ||Government ||aawadi || 0.0081 (Hectare )|| 0.0081|
|9o “6033/278 ||Private “Hakat 3 || 0.0054 (Hectare )|| 0.0054|
|91 “6201/429 ||Private ||padat3 || 0.0012 (Hectare )|| 0.0012|
|92 “6202/429 ||Private ||padat 3 || 0.0038 (Hectare )|| 0.0038|
o3 ||6248/3693 ||Private |lta 2 || 0.0122 (Hectare)|| 0.0122]
|Village: Oladar |
|94 ”1374 ||Government “Rasta “ 0.0012 (Hectare )|| 0.0012|
|95 ||2715/5 ||Government “MANGRI || 0.091 (Hectare )|| 0.091|
|96 ||2726/5 ||Government ||pahaad || 1.0018 (Hectare )|| 1.0018|
|Vi||age: Richhed |
|97 ||240/1 ||Private ||Dessa.2 || 0.0073 (Hectare )|| 0.0073|
o8 1374 ||Government | Rasta I 0.108 (Hectare )| 0.108|
|99 ||4986 ||Government ||Rasta || 0.175 (Hectare )|| 0.175|
|100 ||5352 ||Private ||Dessa.l || 0.028 (Hectare )|| 0.028|
|101 ||5820 ||Private ||Khadi -1 || 0.0054 (Hectare )|| 0.0054|
|102 ||5836 ||Private ||Haqat 1 || 0.0054 (Hectare )|| 0.0054|
|103 “5841 ||Private ||Beed -l || 0.0006 (Hectare )|| 0.0006|
|104 “631 ||Private ||Hakat || 0.0003 (Hectare )|| 0.0003|
|105 “6845/3573 ||Government ||ROAD || 0.0308 (Hectare )|| 0.0308|
|106 “6896/3706 ||Private ||Barani 3 || 0.0388 (Hectare )|| 0.0388|
|107 “6912/3798 ||Private ||Hakat || 0.048 (Hectare )|| 0.048|
|Lo8 ||6915/3798 ||Government  |[Road || 0.1728 (Hectare || 0.1728|
|109 “7199/4662 ||Private ||Hakat 3 || 0.0404 (Hectare )|| 0.0404|
|L10 |[7549/4705 ||Government | [Magri I 0.168 (Hectare )| 0.168|
|Vi||age: Hamer ki pal |
|111 ||109 ||Private ||Hakat 2 || 0.0095 (Hectare )|| 0.0095|
|112 “2498 ||Government ||rasta || 0.13 (Hectare )|| 0.13|
|113 “3716/1078 ||Government ||Hakat 3 || 0.0042 (Hectare )|| 0.0042|
|114 “3731/116 ||Government ||Hakat 2 || 0.015 (Hectare )|| 0.015|
|115 “3733/1076 ||Private ||Chattan padat 2 || 0.019 (Hectare )|| 0.019|
|L16 |[3734/1076 ||Private |[padat 2 | 0.0215 (Hectare )| 0.0215
|117 ”896/1 ||Government ||magri || 0.1147 (Hectare )” 0.1147|
|118 ||896/2 ||Private ||Hakat 3 || 0.1333 (Hectare )|| o.1333|
|119 “975 ||Private ||Chattan Beed 2 || 0.0008 (Hectare )|| 0.0008|
|Village: Chambua Harjela |
|120 “10 ||Government ”Magri || 0.1265 (Hectare )“ 0.1265|
121 195 Government Magri 0.0874 (Hectare) 0.0874
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122 2182/2 Private Magri 0.0054 (Hectare) 0.0054
|123 ||2203/7 ||Private ||Magri || 0.0042 (Hectare )|| 0.0042|
|124 ||2223/1o ||Private |||v|agri || 0.054 (Hectare )|| 0.054|
|125 ||2225/11 ||Government ||naa|a || 0.0164 (Hectare )|| 0.0164|
|126 ”2265/195 ||Government “Magri || 0.0045 (Hectare )|| o.oo45|
|127 “2268/195 ||Private “MAGRI || 0.0054 (Hectare )|| 0.0054|
|128 ||3374/2 ||Government ”Magri || 0.0516 (Hectare )|| 0.0516|
|129 ”3381/2 ||Government ”Mountain || 0.29 (Hectare )|| 0.29|
|130 ||3382/2 ||Government ”Mountain || 0.41 (Hectare )|| o.41|
|131 ||3389/7 ||Government ||road || 0.0056 (Hectare )|| 0.0056|
|132 ||3390/7 ||Government “Magri || 0.1973 (Hectare )|| o.1973|
|133 “3391/7 ||Government ”Magri || 0.1008 (Hectare )“ 0.1008|
|134 ”6 ||Government ”Road || 0.378 (Hectare )“ 0.378|
|135 ||85 ||Private ||D.P.2 BID-I || 0.0054 (Hectare )|| 0.0054|
Village: Duwas

I136 ||1194 ||Private ”Beed -1 || 0.0108 (Hectare )|| 0.0108I
|137 ”1261/2 ||Private ”Khadi -1 || 0.0162 (Hectare )|| 0.0162|
|138 ||1277 ||Private ”Neddy || 0.0054 (Hectare )|| 0.0054|
|139 ”1324 ||Government ”rodi || 0.0054 (Hectare )“ 0.0054|
140 138 Private IIDIo.sa.II, Beed- 0.0027 (Hectare ) 0.0027
|141 ||1493/2 ||Private |||v|agri || 0.0203 (Hectare )|| 0.0203|
|142 ||1807/2 ||Private ”Dessa.l || 0.0108 (Hectare )|| 0.0108|
|143 ||219/1 ||Private ”Beed -1l || 0.054 (Hectare )|| 0.054|
|144 “2669/1613 ||Government ”naala || 0.0077 (Hectare )|| 0.0077|
|145 “2673/1325 ||Private ”pit || 0.0108 (Hectare )“ 0.0108|
|146 ”2725/1612 ||Private ”A.Cha. || 0.0054 (Hectare )|| 0.0054|
|147 ”2910/1751 ||Government ||naala || 1.0002 (Hectare )” 1.0002|
|148 ||2997/1904 ||Government ”Magri || 0.8586 (Hectare )|| 0.8586|
|149 ”3008/1751 ||Government ”Magri || 0.0283 (Hectare )|| 0.0283|
|150 “3025/1613 ||Government ”Magri || 0.0108 (Hectare )|| 0.0108|
|151 ”3042/194 ||Private ||Dessa.2 || 0.0324 (Hectare )“ 0.0324|
|152 ”3044/194 ||Government ”road || 0.0012 (Hectare )“ 0.0012|
|153 ”3045/194 ||Government ”road || 0.0016 (Hectare )” 0.0016|
|154 ||3053/2913 ||Private ||Hakat 3 || 0.02 (Hectare )|| 0.02|
155 3056/2982 Private Hakat 3 0.02 (Hectare ) 0.02
I156 “3063/2999 HGovernment “road H 0.0058 (Hectare )“ 0.0058I
157 3064/2999 Government Magri 0.2052 (Hectare ) 0.2052




[¢TRT Hl—=ve 3(ii)] T T TSI © T 19

Village: Kakarwa

158 1090/1 Private A.Cha. 0.005 (Hectare) 0.005
159 1092/1 Private Magri 0.0162 (Hectare) 0.0162
160 1203 Private glr-lla}ngV\lllED 0.0004 (Hectare ) 0.0004
161 1210 Private aa.khadha 0.0054 (Hectare) 0.0054
162 1513 Private Dessa.2 0.0047 (Hectare) 0.0047
163 1865 Government road 0.0143 (Hectare) 0.0143
164 2092/1 Private Dessa.2 BID-II 0.0346 (Hectare ) 0.0346
165 2156 Private Khadi - 11 0.0026 (Hectare ) 0.0026
166 2362/1 Private Beed -I 0.002 (Hectare ) 0.002
167 2545/1 Private Khadi - 11 0.0108 (Hectare) 0.0108
168 27 Government Magri 0.1805 (Hectare) 0.1805
169 3015 Government raasta 0.0183 (Hectare ) 0.0183
170 3213 Private Dessa.2 0.0008 (Hectare ) 0.0008
171 3594 Private Do sa-1 0.002 (Hectare ) 0.002
172 3694 Private gz:glz I, 0.0063 (Hectare ) 0.0063
173 3700 Private Chattan, BID-II 0.0245 (Hectare ) 0.0245
174 3820 Private Khadi -I 0.001 (Hectare) 0.001
175 5110/2 Government Magri 0.215 (Hectare ) 0.215
176 5112/2 Private A.Cha. 0.0054 (Hectare ) 0.0054
177 5152/2 Government Magri 0.0244 (Hectare) 0.0244
178 5153/2 Government Magri 0.058 (Hectare ) 0.058
179 5154/2 Government Magri 0.0346 (Hectare ) 0.0346
180 5162/20 Private Hakat 2 0.0324 (Hectare) 0.0324
181 5375/1090 Government Magri 0.017 (Hectare) 0.017
182 5400/1209 Private Beed -I1 0.0162 (Hectare ) 0.0162
BHATWED
183 5553/1852 Private Hakat 2 0.0162 (Hectare) 0.0162
184 5634/2227 Private Dessa.2 0.0162 (Hectare) 0.0162
185 5659/2373 Private Padat 1 0.0054 (Hectare) 0.0054
186 5676/2544 Private Hakat 2 0.027 (Hectare) 0.027
187 5737/3013 Private Magri 0.0208 (Hectare ) 0.0208
188 5838/3600 Private Dessa.1 0.004 (Hectare ) 0.004
189 5846/3608 Private Dosa.2 0.027 (Hectare) 0.027
190 5854/1101 Private Beed -I 0.0208 (Hectare) 0.0208
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191 6132/1098 Private Hakat 2 0.0081 (Hectare) 0.0081
Village: Kanuja

|192 ||1/2 ||Private “MAGRI BID-I || 0.0108 (Hectare )|| 0.0108|
|Vi||age: Oda |
|193 ||101/2 ||Private ”Beed -1 || 0.027 (Hectare )|| 0.027|
|194 ||1191 ||Private ”Haqat 1 || 0.027 (Hectare )|| 0.027|
|195 ||1196 ||Government ||road || 0.0216 (Hectare )|| 0.0216|
|196 ||1197 ||Government “padat 2 || 0.0108 (Hectare )|| 0.0108|
|197 ||131/2 ||Private “Beed -1 || 0.009 (Hectare )|| 0.009|
|198 ||4064 ||Private “paadat 1 BID-I || 0.0027 (Hectare )|| 0.0027|
|199 ||4065 ||Private ||Ta 3 || 0.0054 (Hectare )|| 0.0054|
|200 ”5138 ||Government ”aawadi || 0.027 (Hectare )” 0.027|
|201 ||5215 ||Private ”Hakat 2 || 0.0432 (Hectare )|| 0.0432|
|202 ||5305/362 ||Private ||do.sa.2,BID-I || 0.0054 (Hectare )|| 0.0054|
|203 ”5502/3963 ||Private ”Ta 2,BID-I || 0.0162 (Hectare )|| 0.0162|
|204 “5526/4073 ||Private ||PADAT 2 || 0.0162 (Hectare )|| 0.0162|
|205 “5563/4061 ||Private ||AAWAD| || 0.0054 (Hectare )|| 0.0054|
|206 ”5666/361 ||Private ”do.sa.l,BID-I || 0.054 (Hectare )|| 0.054|
|207 ||5730/3954 ||Private ”A.Cha. || 0.0108 (Hectare )|| 0.0108|
|208 ||5972/759 ||Government ”aawadi || 0.0108 (Hectare )|| 0.0108|
|209 ”5976/3837 ||Government ||Charnot || 0.1049 (Hectare )|| 0.1049|
|21o “5977/3837 ||Private ”aawadi || 0.0324 (Hectare )|| 0.0324|
|211 “6162/4061 ||Government ”baada || 0.024 (Hectare )“ 0.024|
|212 ”6164/4061 ||Private ”aawadi || 0.0054 (Hectare )” 0.0054|
|213 ||6257/5138 ||Government ||Barani3 || 0.0324 (Hectare )” 0.0324|
|214 ||6259/591 ||Government ||road || 0.0465 (Hectare )|| 0.0465|
|215 ”6265/5149 ||Government ”Magri || 0.0784 (Hectare )|| 0.0784|
|216 “6266/5149 ||Government ||road || 0.0142 (Hectare )|| 0.0142|
|217 “6297/5763 ||Government ”road || 0.0068 (Hectare )“ 0.0068|
|218 ”6298/5763 ||Government ”Magri || 0.11 (Hectare )” 0.11|
|219 ”6299/5793 ||Government |||v|agri || 0.0402 (Hectare )|| 0.0402|
|Vi||age: Devro Ki Bhagal |
|220 ||1642/92 ||Private ||Hakat 3 || 0.004 (Hectare )|| o.oo4|
|221 ||1645/92 ||Private ”Hakat 3 || 0.004 (Hectare )|| o.oo4|
|222 “1693/362 ||Private ”Hakat 3 || 0.022 (Hectare )|| 0.022|
|223 ||1855/92 ||Government ”magri. || 0.113 (Hectare )” 0.113|
224 1856/95 Private padat 2 0.082 (Hectare ) 0.082
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225 1857/293 Private Beed -11 0.0594 (Hectare) 0.0594
|226 ”1858/291 ||Private ||D.P.2 || 0.0162 (Hectare )|| 0.0162|
|227 ”1859/280 ||Private ||Beed -l || 0.034 (Hectare )|| 0.034|
|228 ”1862/589 ||Government ||mangari || 0.0272 (Hectare )|| 0.0272|
|229 ||351 ||Private “Beed -1l || 0.002 (Hectare )|| 0.002|
Khadi - 11
230 356 Private CHATTAN 0.0084 (Hectare ) 0.0084
BID-II
|231 ||582 ||Private “Hakat 3 || 0.0072 (Hectare )|| 0.0072|
|Vi||age: Uplawas |
|232 ||1799/477 ||Private ||aawadi || 0.0036 (Hectare )|| 0.0036|
|233 ||1800/477 ||Private ”aawadi || 0.0036 (Hectare )|| 0.0036|
|234 ||1801/477 ||Private ”aawadi || 0.0036 (Hectare )|| 0.0036|
|235 ||378/2 ||Private ”Magri || 0.0567 (Hectare )|| 0.0567|
|Vi||age: Kuncholi |
|236 ||1072 ||Private ”A.Cha. || 0.0108 (Hectare )|| 0.0108|
|237 ”1075/2 ||Private ”padat 1 || 0.0162 (Hectare )” 0.0162|
|238 ||1193/1 ||Private ||D.P.2 || 0.0432 (Hectare )|| 0.0432|
239 1221 Private II?Q:A:;E L‘D'“ 0.0054 (Hectare ) 0.0054
|240 ||1795 ||Private ”Beed -l || 0.0054 (Hectare )|| 0.0054|
|241 ||1799/3 ||Private ”Khadi -l || 0.0054 (Hectare )|| 0.0054|
|242 “1811/6 ||Private ||Beed -1l || 0.0054 (Hectare )|| 0.0054|
|243 ”1814 ||Government ”Magri || 0.06 (Hectare )” 0.06|
|244 ||1825 ||Private ||Khadi -1 || 0.0108 (Hectare )|| 0.0108|
|245 ||1827 ||Private ”Khadi -1 || 0.028 (Hectare )|| 0.028|
|246 ||1840 ||Private ”Beed -l || 0.0054 (Hectare )|| 0.0054|
|247 ||1845 ||Private ”Khadi -1 BID-I || 0.008 (Hectare )|| 0.008|
|248 “1876 ||Private ||Khadi -1 || 0.0108 (Hectare )|| 0.0108|
|249 ||2ooz ||Private ||Beed -1l || 0.0054 (Hectare )|| 0.0054|
|250 ”2653 ||Private ||do.sha.1 || 0.0027 (Hectare )|| 0.0027|
|251 ||3107/1177 ||Private ”Beed -1l || 0.006 (Hectare )|| 0.006|
|252 ||3123/1194 ||Private ||Beed -1l || 0.0054 (Hectare )|| 0.0054|
|253 ||3125/1194 ||Private ||D.P.2 || 0.0054 (Hectare )|| 0.0054|
|254 “3131/1196 ||Government ”aawadi || 0.027 (Hectare )“ 0.027|
|255 “3165/1268 ||Private ”Hakat 3 || 0.0027 (Hectare )|| 0.0027|
|256 ||3172/1272 ||Private ”Beed -1l || 0.108 (Hectare )|| 0.108|
|257 ||3174/1272 ||Private ||Bhatwed || 0.0108 (Hectare )|| 0.0108|
258 3176/1273 Private Hakat 2 0.0027 (Hectare) 0.0027
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259 3180/1277 Private Magri 0.0054 (Hectare) 0.0054
|260 ||3218/1793 ||Government ”aawadi || 0.0129 (Hectare )|| 0.0129|
|261 ||3219/1793 ||Government |||v|agri || 0.0132 (Hectare )|| 0.0132|
|262 ||3243/1824 ||Private “Hakat 3 || 0.0054 (Hectare )|| 0.0054|
|263 ||3244/1824 ||Private “Hakat 3 || 0.0054 (Hectare )|| 0.0054|
|264 “3246/1826 ||Private “Magri || 0.027 (Hectare )|| 0.027|
|265 ”3248/1826 ||Private ||Magri || 0.0108 (Hectare )|| 0.0108|
|266 ||3275/1925 ||Private ||padat 1 || 0.0162 (Hectare )|| 0.0162|
|267 ||3277/1925 ||Government ||MANGRI || 0.0108 (Hectare )|| 0.0108|
|268 ||3294/2003 ||Private “Khadi -1 || 0.0189 (Hectare )|| 0.0189|
|269 “3321/2069 ||Private “Beed -1l || 0.0027 (Hectare )|| 0.0027|
|27o ||3324/207o ||Private ”MANGRI || 0.0027 (Hectare )|| 0.0027|
|271 ||3327/2071 ||Private ”Khadi -1 || 0.0135 (Hectare )|| 0.0135|
|272 ||3332/2072 ||Private ||Khadi -1 || 0.0027 (Hectare )|| 0.0027|
|273 ||3445/2601 ||Private ”Beed -1 || 0.003 (Hectare )|| o.oo3|
|274 ||3525/1814 ||Private ||P0pulation || 0.0108 (Hectare )|| 0.0108|
|275 ”3526/1814 ||Private ”aawadi || 0.0108 (Hectare )|| 0.0108|
|Vi||age: Lakhmavto Ka Gudha |
|276 “1361/2 ||Private ”Beed -l || 0.048 (Hectare )“ 0.048|
|277 ||1598 ||Private |||v|agri || 0.028 (Hectare )|| 0.028|
|278 ||1599 ||Private ”Magri || 0.0594 (Hectare )|| 0.0594|
|279 ||1769/3 ||Private ”Hakat 2 || 0.0054 (Hectare )|| 0.0054|
|280 ”1898/1 ||Private ”Beed -1l || 0.008 (Hectare )|| 0.008|
|281 ||2197/1773 ||Private ”Magri || 0.0378 (Hectare )|| 0.0378|
|282 ||2221/1175 ||Government ||road || 0.0054 (Hectare )|| 0.0054|
|283 ”2296/1338 ||Government ||Road || 0.0108 (Hectare )|| 0.0108|
|284 ”2297/1339 ||Government ”Road || 0.0054 (Hectare )” 0.0054|
|285 ||2298/1341 ||Government ||Road || 0.0108 (Hectare )|| 0.0108|
|286 ”2302/1361 ||Government ”Road || 0.0168 (Hectare )|| 0.0168|
|287 “2328/1196 ||Private ”Beed -1l || 0.0027 (Hectare )|| 0.0027|
|288 “2607/2358 ||Government ”Hakat 3 || 0.045 (Hectare )“ 0.045|
|Vi||age: Parmaro Ki Bhagal |
|289 ||171 ||Private ||Beed -l || 0.001 (Hectare )|| 0.001|
|290 ||1731/461 ||Government ||gai.muk. rasta || 0.004 (Hectare )|| 0.004|
|291 ”1732/461 ||Government ||Magri || 0.071 (Hectare )|| o.o71|
|292 ||370 ||Private ||Padat 1 || 0.0002 (Hectare )|| 0.0002|
293 614/1 Government naala 0.0585 (Hectare) 0.0585
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|294 ”1201 ||Government ||naala || 0.12 (Hectare )” 0.12|
|295 ||1309 ||Private ”Bhatwed || 0.0054 (Hectare )|| 0.0054|
|296 ”1578/868 ||Private “Hakat 3 || 0.0015 (Hectare )|| 0.0015|
|297 ”1580/868 ||Private “A.Cha. || 0.0054 (Hectare )|| 0.0054|
|298 “1596/935 ||Private “Khadi -1 || 0.0016 (Hectare )|| 0.0016|
|299 ||1597/935 ||Private ”Khadi -1 || 0.0054 (Hectare )|| 0.0054|
|3oo ”1742/868 ||Private ”Hakat 3 || 0.0108 (Hectare )|| 0.0108|
|301 ||1769/1002 ||Private ||Khadi -1 || 0.0378 (Hectare )|| 0.0378|
|302 ||561 ||Private “Beed -1 || 0.0162 (Hectare )|| 0.0162|
|303 ||581 ||Private “Beed -1l || 0.0108 (Hectare )|| 0.0108|
|304 “583 ||Private ”Beed -1l || 0.01 (Hectare )“ 0.01|
|305 ||643 ||Private ||Desa.1 BID-II || 0.0008 (Hectare )|| 0.0008|
|306 ”666 ||Private ||Khadi -1 || 0.0135 (Hectare )|| 0.0135|
|307 ||671 ||Private ||Haqat 1 || 0.0054 (Hectare )|| 0.0054|
|308 ||676 ||Private ||padat 1 || 0.0081 (Hectare )|| 0.0081|
|309 ||729 ||Private ||Haqat 1 || 0.0054 (Hectare )|| 0.0054|
|310 ||844 ||Private ||D.P.2 BID-II || 0.0015 (Hectare )|| 0.0015|
|311 “845 ||Private ”Beed -l || 0.0108 (Hectare )” 0.0108|
|312 ||856 ||Private ”Beed -1 MAGRI || 0.074 (Hectare )|| 0.074|
|313 ||867 ||Government ||padat 2 || 0.0795 (Hectare )|| 0.0795|
|314 ||929 ||Private ”do.sha.l || 0.0027 (Hectare )|| 0.0027|
|315 ||953 ||Private ”Beed -l || 0.004 (Hectare )|| o.oo4|
| Tota||| 13.3661|
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